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(2019) 09 DEL CK 0310

In the Delhi High Court

Case No : Civil Writ Petition No. 4944 Of 2019, Civil Miscellaneous Application 
No. 22012 Of 2019

Rakesh Filling Station APPELLANT

Vs

Bindresh Kumar Dubey RESPONDENT

Date of Decision : 05-09-2019

Acts Referred:

Citation : (2019) 09 DEL CK 0310

Hon'ble Judges : J.R. Midha, J

Bench : Single Bench

Advocate : Sunil Choudhary, Saurab Joon, S.K. Singh

Final Decision : Partly Allowed

Judgement

J.R. Midha, J

1. The petitioner has challenged the award of the Labour Court whereby
compensation of Rs.2,00,000/- has been awarded to the respondent.

2. Learned counsel for the petitioner urged at the time of the hearing that the
compensation amount awarded by the Labour Court is on higher side and it
should be reduced and the award be set aside.

3. Learned counsel for the respondent urged at the time of the hearing that the
compensation awarded by the Labour Court is fair and reasonable.

4. This Court is of the view that considering the relevant facts, the compensation
of Rs.1,50,000/- is fair and reasonable.

5. Learned counsel for the respondent submits on instructions from the
respondent present in Court that respondent is willing to accept Rs.1,50,000/- as
compensation.

6. The writ petition is partly allowed and the compensation amount of
Rs.2,00,000/- is reduced to Rs.1,50,000/-.
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7. Pending application disposed of.

8. The petitioner has deposited Rs.1,50,000/- with the Registrar General of this
Court in term of order dated 08th May, 2019.

9. The Registrar General is directed to release the said amount of Rs.1,50,000/-
along with interest accrued thereon to the respondent by instructing UCO Bank
to transfer the same to his savings bank account within two weeks. The details of
respondent's bank account are follows:

Savings Bank A/c No.6584000100030629 with Punjab National Bank, Swaroop
Nagar, Delhi - 110042, IFSC Code: PUNB0658400

10. List for compliance on 18th October, 2019.

11. Copy of this judgment be given dasti to counsel for the parties under
signatures of the Court Master.
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